\I| TEM NO 114 REG STRAR COURT. 1 SECTI ON X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (C No(s). 10262/2016
AJEET SI NGH AND ORS. Petitioner(s)
VERSUS
STATE OF U. P Respondent ( s)
Date : 29/08/2016 This petition was called on for hearing today.
For Petitioner(s)
M. Siddharth Sengar, Adv.
M. Shantanu Sagar, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
The Ld. Counsel for t he petitioner to t ake fresh st eps
for service of t he sol e r espondent wi t hin t wo weeks&#39; time.
Noti ce thereafter be i ssued. Dasti , in addi ti on, is al | owed

t hrough st andi ng counsel
Li st again on 9.11.2016
( PAWAN DEV KOTWAL)
Regi strar



